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ालय    अिधसचूनाअिधसचूनाअिधसचूनाअिधसचूना नई �द�ली, 27 iQjojh, 2019 का.आ.का.आ.का.आ.का.आ.    1010101091919191((((अ)अ)अ)अ)....————क� �ीय सरकार, �दवाला और शोधन अ�मता संिहता, 2016 (2016 का 31) क"  धारा 7 क" उपधारा (1) म� &द' शि(य) का &योग करते ,ए, िन.िलिखत 0ि(य) को अिधसूिचत करती ह ैजो, िव'ीय लनेदार क" ओर से 6यायिनणा8यक &ािधकारी के सम�, िनगिमत ऋणी के िव:;, िनगिमत �दवाला समाधान &�<या &ारंभ करने के िलए आवेदन कर सक�ग:े- (i) संर�क; (ii) िव'ीय लनेदार क" संपदा के िन?पादक या &शासक; (iii) 6यासी (िजसके अंतग8त िडब�चर 6यासी भी ह)ै; और (iv) कंपनी के िनदशेक बोड8 Bारा सCयक :प से &ािधकृत कोई 0ि(।   [फा. सं. 30/25/2018-�दवाला अनुभाग] HानेIर कुमार Jसह, सयंु( सिचव 
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MINISTRY OF CORPORATE AFFAIRS 

NOTIFICATION 

New Delhi, the 27th February, 2019 

S.O. 1091(E).—In exercise of the powers conferred by sub-section (1) of section 7 of the Insolvency 

and Bankruptcy Code, 2016 (31 of 2016), the Central Government hereby notifies following persons who may 

file an application for initiating corporate insolvency resolution process against a corporate debtor before the 

Adjudicating Authority, on behalf of the financial creditor: - 

 

(i) a guardian; 

(ii) an executor or administrator of an estate of a financial creditor;  

(iii) a trustee (including a debenture trustee); and 

(v) a person duly authorised by the Board of Directors of a Company. 

 

 

[F. No.  30/25/2018-Insolvency Section] 

GYANESHWAR KUMAR SINGH,  Jt.  Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
  

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2019-03-02T15:57:11+0530
	MANOJ KUMAR VERMA




